GOVERNMENT OF INDIA
MINISTRY OF MINES
RAJYA SABHA
UNSTARRED QUESTION NO. 2508
ANSWERED ON 20.12.2021

DISPLACED PEOPLE DUE TO MINING PROJECTS IN CHHATTISGARH

2508#: SHRI RAM VICHAR NETAM:

Will the Minister of MINES be pleased to state:

@ whether Government has reviewed the problems of the people displaced due to
various mining projects in in Chhattisgarh;

(b) if so, the names of projects and districts in which they are located along with number
of people displaced, district-wise details thereof; and

(©) whether Government is taking any steps to solve their problems, if so, the details
thereof?

ANSWER

THE MINISTER OF MINES, COAL AND PARLIAMENTARY AFFAIRS
(SHRI PRALHAD JOSHI)

@: State Government of Chhattisgarh has informed that under the State Rehabilitation
and Resettlement Policy (R&R Policy), the problems related to displaced
person/family/house are reviewed by the District Level Committee and resolved as per
prescribed rules.

(b): As per the information provided by the State Government of Chhattisgarh, a total
of 125 peoplein the year 2019-20 and 201 people in the year 2020-21 have been
displaced in the cases of land acquired for coal mines in coal-bearing districts. District wise
information is attached at Annexure. No people have been displaced in respect of other
minerals in last two years.

(©): State Government of Chhattisgarh has informed that steps are taken as per prescribed
norms in State Rehabilitation and Resettlement Policy (R&R Policy) for rehabilitation of
displaced persons/families.
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ANNEXURE

Displaced people due to mining project in Chhattisgarh

Sr.No.| District 2019-20 2020-21
Scheduled Tribes| Other | Total | Scheduled Other Total
Tribes

1 |Balrampur 0 0 00 03 17 20

2  [Surajpur 0 02 02 10 22 32

3 |Surguja 06 00 06 27 00 27

4 |Korba 16 43 59 28 52 80

5 |Raigarh 16 42 58 14 28 42
Total 38 87 125 82 119 201

Note: No members of the tribal community have been displaced due to mining activities
other than coal




